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title: Discussion on the Demands for Grants Nos. 1 to 3 under the control of the Ministry of Agriculture and Farmers Welfare.

HON. SPEAKER: Now, the House will take up discussion and voting on Demand Nos. 1 to 3 relating to the Ministry of Agriculture and Farmers'
Welfare.

Hon. Members present in the House whose cut motions to the Demand for Grants relating to the Ministry of Agriculture have been circulated may, if
they desire to move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they would like to
move. Only those cut motions in respect of which intimation is received at the Table will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case any Member finds
any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the
Order Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the
charges that will come in course of payment during the year ending the 315t day of March, 2018, in respect of the heads of
demands entered in the second column thereof against Demand Nos. 1 to 3 relating to the Ministry of Agriculture and Farmers'
Welfare."

Demands for Grants for 2017-18 in respect of Ministry of Agriculture and Farmers Welfare voted by Lok Sabha

No. & Name of Amount of Demands for Grants voted by the
Demand House
1 2
Revenue Capital (Rs.)
(Rs.)

Ministry of Agriculture and
Farmers Welfare

1.Department of Agriculture, 52575,57,00,000 79,43,00,0000
Cooperation and Farmers
Welfare

2.Department of Agricultural ~ 6800,00,00,000
Research and Education

3.Department of Animal 2877,48,00,000 43,52,00,000
Husbandry, Dairying and
Fisheries

Shri K. Suresh to speak on the Demands relating to the Ministry of Agriculture and Farmers' Welfare.

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Madam Speaker, at the outset, let me thank you for giving me an opportunity to participate in the
discussion on the Demands for Grants relating to the Ministry of Agriculture.

The hon. Minister of Finance has submitted the Budget Estimates for the year 2017-2018 with great hope and expectations, but without considering
the realities of the nation. In the Budget, the problems of youth, marginalised farmers and the Scheduled Castes and Scheduled Tribes are forgotten
totally or conveniently.

Madam Speaker, may I invite the attention of the House, through you, to the highlights of the Agriculture Budget allocations? The major
announcements include target for agricultural credit in 2017-2018, which has been fixed at a record level of Rs. 10 lakh crore; to ensure flow of
credit to small farmers the Government to support NABARD for computerisation and integration of all 63,000 functional Primary Agriculture Credit
Societies with the Core Banking System of District Central Cooperative Banks. This will be done in three years at an estimated cost of Rs. 1,900
crore.

The coverage under the Fasal Bima Yojana scheme will be increased from 30 per cent of cropped area in 2016-17 to 40 per cent in 2017-18
and 50 per cent in 2018-19 for which a budget provision of Rs. 9,000 crore has been allotted.

New mini labs in Krishi Vigyan Kendras (KVKs) ensure 100 per cent coverage of all 648 KVKs in the country for soil sample testing. As
announced by the hon. Prime Minister, the Long Term Irrigation Fund already set up in NABARD to be augmented by 100 per cent to take the total
corpus of this fund to Rs. 40,000 crores. The dedicated Micro Irrigation Fund in NABARD is to achieve 'per drop more crop' with an initial corpus of
Rs. 5,000 crores. The coverage of the National Agriculture Market (e-NAM) is to be expanded from 250 markets to 585 APMCs. Assistance up to Rs.
75 lakhs will be provided to every e-NAM. A model law on contract farming is to be prepared and circulated among the States for adoption. Dairy
Pracessing and Infrastructure Development Fund is to be set up in NABARD with a corpus of Rs. 2,000 crores and will be increased to Rs. 8,000
crores over three years.



Well said, India is a country with about 130 crore population and the population growth rate is around two per cent per annum. Around 70 per
cent of population is still in rural areas and working in the agriculture sector Considering the shattered agriculture sector in India after
demonetisation, the suggestions in the Budget are inadequate to help the farmers.

Despite highlighting the government's goal of doubling farm incomes in five years, the Finance Minister did not spell out a clear strategy to
achieve the target at a time when farm incomes have plunged due to lower crop prices. The budget announcements come in the backdrop of falling
farm incomes despite record production of rain-fed kharif crops in 2016-17 and a rebound in agriculture growth. Farm incomes were severely dented

in the face of the cash crunch that followed the 8th November demonetisation of high-value currency. It led to a crash in the prices of vegetables and
fruits. The wholesale prices of pulses have fallen below government-set support prices following a bumper harvest.

Following the normal monsoon in 2016, the growth in 2016-17 is around four per cent. Last year's budget raised allocations for crop insurance
and irrigation to help farmers deal with weather risks like drought. But, there was no impact as the money never reached the people.

Now the government is saying the income of the farmers will be doubled in the next five years. Let me ask, when there is no measurement of
current income levels of farmers, how will you measure whether the income doubled or not? Where is the question of tracking how it gets doubled?
Peter Drucker, Management Guru says: "You cannot manage what you cannot measure," The NSSO surveys are not effective in this regard.
Respected Madam, please direct the Government to put the system in place for measuring the income of farmers before these types of
announcements, or else it will lead to false claims, for which this government is known for.

The agriculture sector has been suffering because of several factors — poor monsoons, lack of farm insurance, rising input costs, low
remuneration to farmers, lack of storage facilities and low investment in irrigation facilities. The agricultural credit target for Finance Year 16-17 is
Rs. 9 lakh crore. The allocation for Financial Year 17-18 is targeted at Rs. 10 lakh crore. That is an increase of Rs. 1 lakh crore or over 10 per cent.

This is expected to benefit the farmers. It is going to be a wishful thinking. The demonetisation has totally crippled the cooperative sector of India.
The directives issued by RBI following the Prime Minister's demonetisation declaration have forced many primary cooperative banks and societies to
shut their doors. The credit flows of farmers done through these cooperatives were affected badly. Will the Government tell us how much credit out
of Rs. 9 lakh crore that was allotted during the financial year 2016-17 has already flown to farmers from this? Mere announcements will not help the
poor farmer. We want affirmative action.

The Pradhan Mantri Fasal Bima Yojana was launched in 2016 with 30 per cent of the cropped area being brought under this Scheme. In financial year
2017-18, this area has increased to 40 per cent and by financial year 2018-19, the area will further increase to 50 per cent. In 2016, the Budget
allocation was Rs. 5,500 crore. In financial year 2017-18, Rs. 9,000 crore has been allocated. Please note that still 60 per cent of the net sown area
is rainfed. There is no irrigation. How will the farmer survive during the erratic monsoon? The Government has no answer to these questions.

The greatest joke of the Budget is the announcement that Rs. 1,900 crore has been allocated to computerisation and integration of 63,000 Primary
Agricultural Credit Societies for loan distribution. Through demonetisation, you have killed the PACS and many are now only in names.

Madam Speaker, fair price to the products of farmers is a distant dream, and similar is the case with storage of their produces. Storage and
marketing requires urgent attention of the Government. As per Budget, National Agricultural Markets (e-NAM) are to double from the existing 250 to
585 APMCs; and Rs. 75 lakh has been allocated to each e-NAM.

Farmers lose a lot of produce in the post-harvest phase due to poor cleaning, packaging and storage facilities. The Government plans to improve
farmer's returns by investing in modern cleaning, packaging and storing of agricultural produce at each APMC. Towards this, Rs. 75 lakh has been
allocated to each e-NAM. I may point out that this is not enough. For the storage of produces and to keep the cold storage chain across the country,
the Government should enhance the allotment significantly.

Madam Speaker, I am representing Mavelikkara Parliamentary Constituency and Kuttanad is under my Parliamentary Constituency, which was once
the rice bowl of Kerala. The rice produced by the farmers is kept in the farm itself as there is no warehouse in the area. The result is that a huge
chunk of rice will get damaged due to rain, wetness on the floor, rats, etc. There is an urgent requirement to construct safe warehouses in this area
to store rice. This is not only the demand of Kuttanad, but also in all places where agricultural produces are made in large quantities.

Madam Speaker, Rs. 2,000 crore has been allocated as corpus for a new fund — Dairy and Infrastructure Development Fund -- to be established
under NABARD. This allocation is going to increase to Rs. 8,000 crore in three years. Milk and cattle rearing is an additional source of income for the
farmer. The farmers in dairy production are assisted through Milk Producers Cooperative Societies. The Government has failed to recognize these
societies, but without them the sector would not survive. I would request the hon. Agriculture Minister to propose a plan to activate the existing
societies and to promote more of them in uncovered areas to help the milk producers.

When the existing Krishi Vigyan Kendras (KVKs) are taking their last breath for want of infrastructure and financial support for its own existence, the
Government has announced that 1,000 Mini Labs will be established in Krishi Vigyan Kendras (KVKs) so that farmers will have better access to
relevant seeds, soil analysis and suitable plant varieties, all of which will optimise output in their respective areas.

But, where is the wherewithal to manage these KVKs? Did the Government have any idea as to how many of them are still functioning and
reaching to the farmers? Do we have any monitoring system to see whether they are performing according to its objectives? Without strengthening
the system, there is no meaning in making announcements.

There are several severe problems affecting farmers in India which require urgent action from the Government. One is about the system and
techniques of farming including neglect of crop rotation, inadequate use of manures, use of poor quality seeds, inadequate water supply and
inadequate use of farm equipments. The other problem is about the marketing of agricultural products and indebtedness of the farmers.

The World Bank has highlighted three challenges of the agriculture sector which will be important to India's overall development and the improved



welfare of its rural poor. They include raising agricultural productivity per unit of land; reducing rural poverty through a socially inclusive strategy that
comprises both agriculture as well as non-farm employment; and ensuring response of the agricultural growth to food security needs.

The present Budget proclamations are not addressing these challenges effectively. The Government should initiate policy actions and public
programmes to shift the sector away from the existing policy and institutional regime that appears to be no longer viable and build a solid foundation
for a much more productive, internationally competitive and diversified agricultural sector.

I may invite the attention of the Government to the problem of agriculture in my State Kerala. Please note that the slow and consistent collapse of
Kerala's agriculture is alarming. State Economic Survey 2014 reported that the contribution of agriculture to the Gross State Domestic Product
(GSDP) has steadily declined from 36.8 per cent in 1980-81 to a mere 8.95 per cent in 2013-14. From 2008-09, the contribution of agriculture to
GSDP had dropped by more than four per cent point in 2012-13. It is a very serious issue.

As per the data of the State Planning Board, the State is producing only about 12 per cent of its total requirement of rice. In 1960-61, Kerala
produced more than 10 lakh tonnes of rice. By 2012-13, rice production was down to 5.08 lakh tonnes. By 2012-13, in just a single year, the area
under rice cultivation had declined by 5.2 per cent and the production itself dropped by 10.2 per cent.

In 1960-61, Kerala contributed nearly to 70 per cent of the country's coconut production. In 2011-12, it was only 42 per cent. It dropped further by
2.3 per cent points by the next year However, when it comes to cash crops like cashew and pepper, there has been consistent increase in
production, although the area under cultivation has been reducing.

The National Sample Survey Organization (NSSO) conducted a Situation Assessment Survey in 2013, According to their data, as opposed to 57.8 per
cent of national households declaring themselves as agricultural, 27.3 per cent did so in Kerala. Now, Kerala is under the grip of severe drought. Not
only the human beings are affected but the entire flora and fauna is badly hit. The farmers are in distress. The entire crops are damaged. Kerala
requires a special agricultural package to save the farmers and to overcome the difficult times.

In 2008, Dr. M.S. Swaminathan, a prominent agriculturist, has submitted a Report to the Government of India for sustainable development of
Kuttanad in Kerala and the Government had accepted it. During 2010, the Kuttanad Package was officially launched.
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But the implementation of programmes under the package was stopped abruptly without realizing the objectives and the vision of the project has
not been achieved.

HON. SPEAKER: Now conclude.

SHRI KODIKUNNIL SURESH : I am concluding, Madam. I am making a few points relating to my Constituency. You visited my Constituency and you
know the problems there.

HON. SPEAKER: Yes, I have and I know.

SHRI KODIKUNNIL SURESH : The major threat and issues to the wetland ecosystem of Kuttanad region as a result of continuous human interaction
identified by Dr. Swaminathan continue.

The report highlighted that biodiversity loss, decrease in agricultural production, depletion of the aesthetic value, discharge of sewage,
encroachment, flood and drought, habitat degradation due to developmental activities such as buildings, roads, railways, bunds, township and other
infrastructure developments, mining, obstruction to navigation, over exploitation of resources, pollution, reclamation, scarcity of pure water,
waterborne diseases and weed management are challenges for Kuttanad wetland.

Madam, the major components of Kuttanad package were: construction of outer bunds around 'padasekharams' paddy fields, renovation of the
Kuttanad wetland system, modernization of the Thanneermukkam barrage and Thottapally spillway, regulation of floodwater near CD and Rani-
Chitra blocks, etc.

HON. SPEAKER: One minute, please.
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SHRI KODIKUNNIL SURESH : I am concluding, Madam.

The Government of India is going to stop the Kuttanad package. So, the Government of Kerala and the farmers are requesting the Government
of India to extend it by another five years. Then only this package will be implemented and the farmers will get the benefits of it.

Madam Speaker, the entire Kuttanad area is facing the problem of the African weed. The hon. Minister of Agriculture has appointed a high-level
Committee and that Committee has visited Kuttanad. They have seen the terrible situation in which Kuttanad is as all the canals, rivers and other
water bodies are covered under African weed. The farmers are not getting water to cultivate paddy and they are not able to bring the rice to the
main road. The high-level Committee that visited Kuttanad studied the problem and submitted its report to the Ministry of Agriculture. On behalf of
the people of Kuttanad I would thank the hon. Minister of Agriculture for agreeing to my request and appointing this high-level Committee.

Madam, you also visited the Kuttanad area and personally witnessed the drinking water problem and the problems being faced by the farmers there.
I am not going into those details now, Madam. African weed is a major issue there because of which farmers are not able to cultivate paddy as all
the water bodies are covered by the African weed. The new technologies that are available should be used and the African weed should be removed.
Then only the farmers will survive. For paucity of time, Madam, I am not going into further details.

I once again congratulate the hon. Minister Shri Radha Mohan Singh-ji for showing keen interest in our Constituency and the farmers' issues
there and for helping us. The hon. Minister of Agriculture of the country is a real farmer. I congratulate Shri Radha Mohan Singh-ji who has taken a
lot of initiatives to sort out the farmers' problems.

With these words I conclude my speech. Thank you.
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DR. J. JAYAVARDHAN (CHENNAI SOUTH): Hon. Speaker Madam, agriculture plays a vital role in India's economy. Around 54.6 per cent of the
population is engaged in agriculture and allied activities and it contributes 17 per cent to the country's Gross Value Added as per current price 2015-
16, 2011-12 series. As per the land use statistics 2013-14, the total geographical area of the country is 328.7 million hectares of which 141.4 million
hectares is the reported net sown area. The net sown area works out to be 43 per cent of the total geographical area. However, the net irrigated
area is only 68.2 million hectares.

As per the provisional estimates released by the Central Statistics Office on 315t May, 2016, the agriculture and allied sectors contributed
approximately 17 per cent of India's Gross Value Added at current prices during 2015-16. There has been a continuous decline in the share of
agriculture and allied sectors in the GVA from 18.2 per cent in 2012-13 to 17 per cent in 2015-16 at current prices.

The total allocation for the Department of Agriculture, Cooperation and Farmers' Welfare for the fiscal 2017-18 is Rs. 52,655 crore. Out of this, an
amount of Rs. 52,575.57 crore is revenue expenditure and Rs. 79.43 crore is capital expenditure.

With regard to our great State Tamil Nadu I would like to bring it to the notice of the House several issues under various Heads concerned with the
Ministry of Agriculture for which immediate action by the Central Government is required.

Firstly, the severe drought in Tamil Nadu. The Government of Tamil Nadu had submitted a detailed Memorandum seeking assistance from the
National Disaster Response Fund and from other Central Funds towards the cost of relief and rehabilitation measures for the prevailing drought
situation in the State. The drought situation in Tamil Nadu, due to failed North-East monsoon, has been exacerbated by the non-release of water by
Karnataka in accordance with the final order of the Cauvery Water Disputes Tribunal. As against the total quantum of 182 TMC feet of water which
was to be released by Karnataka during the period from 15t June, 2016 to 315t December, 2016, Karnataka released only 67.2 TMC feet of water,
leaving a huge shortfall of 114.8 TMC feet. As a result, the storage in Mettur Dam, the main reservoir which serves the Cauvery Delta was grossly
insufficient to save even a single paddy crop in the Cauvery Basin of Tamil Nadu. Based on the detailed assessment of the drought condition based
on the guidelines contained in the Manual for Drought Management 2016, out of 16,682 revenue villages in the State, 13,305 villages have been
identified as drought affected. In 87 per cent of the area, the extent of damage is estimated to be more than 50 per cent indicating that the drought
is severe in a large majority of villages. The water storage cushion in almost all the water bodies is very meager. The State has been declared as
drought affected on 10th January, 2017. A sum of Rs. 39,565 crore has been asked by the Government of Tamil Nadu from the National Disaster
Response Fund.

A Central team also visited Tamil Nadu to make an on the spot assessment of the drought situation from 215t to 24th January, 2017. Hence, an



immediate sanction for the release of an “on account' payment of Rs.2,500 crore from the NDRF to the Government of Tamil Nadu to enable taking
relief and rehabilitation measures to mitigate the drought situation, pending release of further assistance based on the detailed assessment of the
Central team.

With regard to the Rashtriya Krishi Vikas Yojana, the Government of India may kindly consider allocation of at least Rs.750 crore under the scheme
for 2017-18 and release funds without any further restrictions.

Under Replanting and Rejuvenation of Coconut Gardens Scheme in Tamil Nadu, the Government of India is requested to sanction at least Rs.100
crore during 2017-18 and the entire balance subsidy amount asked for in the next three year period.

Under the Pradhan Mantri Fasal Yojana (PMFBY), suitable instructions must be given to the Department of Financial Services to instruct three
insurance companies, namely Agricultural Insurance Company Limited, New India Assurance Company Limited, and the ICICI Lombard Insurance
Company Limited to release insurance compensation claims of the rabi crops of 2015-16 to farmers of Tamil Nadu by April, 2017.

The nationalised banks which have collected the PMFBY insurance premium from farmers should also be instructed to furnish the entire list of
farmers enrolled under the PMFBY to the insurance companies in order to coordinate for an early settlement of the claims to the farmers.

For 2015-16, the entire premium subsidy of Rs.51 crore has to be settled to the Agricultural Insurance Company of India Limited by the State Under
Government under the National Agricultural Insurance Scheme. A sum of Rs.406 crore is still pending for settlement as claims to the farmers of
Tamil Nadu. Hence, the Department of Financial Services should instruct the Agricultural Insurance Company of India Limited to release
compensation claims due to the farmers without further delay.

Under the Foot and Mouth Disease Control Programme and Livestock Health Schemes, the Ministry of Agriculture must release the balance amount
of Rs.34.05 crore of the Central share to Tamil Nadu at the earliest. Under the National Livestock Mission, it is necessary that balance fund of
Rs.18.52 crore due to Tamil Nadu should be released and the allocation for Tamil Nadu under the scheme be increased to Rs.100 crore.

Under the National Horticulture Mission, at present in Tamil Nadu, the Mission is being implemented only in 22 districts. It is requested that the
implementation of the NHM may be extended to the remaining nine districts to enable the entire State to reap the benefits of agro-climatic
conditions and to improve livelihood status of our farmers.

Coming to the micro irrigation scheme, which is being implemented as a major component of the flagship programme, ° Pradhan Mantri Krishi
Sinchayee Yojana'with a Central and State sharing pattern of 60:40, it is requested to allocate more funds to Tamil Nadu for micro irrigation so as to
cover the entire irrigable area as envisaged under the Vision Tamil Nadu 2023.

With regard to genetically modified mustard, necessary instructions should be given to the Genetic Engineering Appraisal Committee not to approve
the cultivation of genetically modified mustard in the country.

Under interlinking of peninsular river, the Government of India should implement interlinking of the Mahanadhi-Godavari-Krishna-Pennar-Palar-
Cauvery-Vaigai river, and further with the Gundar river and also to divert the surplus waters of the west flowing Pamba and Achankovil rivers to
Vaippar in Tamil Nadu so that water resources of the State can be optimally utilised for irrigation and drinking purposes.

Pertaining to the issue related to the fishing sector, a comprehensive special package for diversification of fisheries is required which comprises
diversification of bottom trawlers into deep sea tuna long liners, which would reduce the pressure of bottom-trawling boats in the Palk Bay and will
cost Rs.975 crore over three years. Assistance for Mid Sea Processing Park at a cost of Rs.80 crore should be provided. Reimbursement of Central
Excise duty on high speed diesel for mechanised boats should be speeded up. Motorization of traditional craft for which an amount of Rs.175 crore
should be sanctioned to Tamil Nadu over a five year period. Under creation of infrastructural facilities for deep sea fishing it is necessary to provide
deep sea fishing infrastructural fishing in Ramanathapuram, Nagapattinam and Thiruvallur districts, the Government of India is requested to sanction
Rs.420 crore as 100 per cent Central grant.

Sixthly, for dredging of fishing harbours and bar mouths, a recurring provision of Rs. 10 crore may be sanctioned every year. Hence, it is requested
that the Comprehensive Special Package for diversification of fisheries, which totals up to Rs. 1,650 crore with a recurring component of Rs. 10 crore
may be approved at the earliest.

Madam, with regard to construction of fishing harbours in Tamil Nadu, under the Centrally-Sponsored Schemes, the Government of India has
sanctioned construction of four fishing harbours at Poompuhar in Nagapattinam District, at Colachel, Thengapattinam and Chinnamuttam in
Kanniyakumari District, at a total cost of Rs. 406.67 crore with a Central share of Rs. 241.34 crore and a State share of Rs.165.33 crore except
Mookaiyur Fishing Harbour The Government of Tamil Nadu has released its entire share to facilitate the early completion of these projects. The
Government of India has, so far, released only Rs. 126.08 crore and is yet to release the balance of Rs. 115.26 crore. The non-release of funds is
stalling the final completion of these works. Necessary procedural formalities including submission of Utilization Certificates have been completed.
Therefore, the Ministry of Agriculture and Farmers Welfare should release the balance funds immediately so as to speedily complete these projects.

Madam, with respect to National Fishermen Savings-cum-Relief Scheme for Tamil Nadu, a total amount of Rs. 42.93 crore of the Central share is due
to the Government of Tamil Nadu from the Government of India, which was deferred by the Ministry of Agriculture, Government of India wvide its

letter dated 9t January, 2017. This decision of the Government of India will jeopardise the implementation of a vital fishermen welfare scheme.
Hence, the pending Central share should be released immediately.

In conclusion, hon. Madam Speaker, I have listed several issues, which are pending before the Government of India with regard to agriculture and
fishing. The Central Government should release the due amount to the State for increasing agricultural productivity, safeguarding farmers and
improving our economy.

With these words, I conclude. Thank you, Madam.



DR. TAPAS MANDAL (RANAGHAT): Hon. Madam Speaker, | am thankful to you for allowing me to raise a few points on Demands for Grants relating to the
Ministry of Agriculture for the year 2017-18.

Agriculture continues to be the backbone of the Indian economy. Agriculture sector employs 54.6 per cent of the total workforce. The total share of
Agriculture and Allied Sectors in terms of GDP is 13.9 per cent. Over 58 per cent of the rural households depend on the agriculture as their principal
means of livelihood.

India's GDP is expected to grow at 7.1 per cent in the financial year, 2016-17 while the Agriculture GDP is expected to grow at 4.1 per cent. India is
the largest producer, consumer and exporter of spices and spice products.

India's food production has grown faster than vegetables making it the second largest fruit producer in the world.

The agro industry in India is divided into several sub-segments such as canned, dairy, processed, frozen food to fisheries, meat, poultry and food
grains.

But there are some other points. For example, 70 per cent of farmers never heard about the Direct Cash Transfer. Only 27 per cent of farmers have
heard about the Land Acquisition Law. Eighty-three per cent of farmers are clueless about the Foreign Direct Investment. Seventy per cent of our
farmers never contacted any Kisan Call Centres. Demonetization has affected our farmers adversely. But due to good monsoon and heavy rainfall,
this adverse effect has been diluted, to some extent.

What are the steps taken by the Government of India? Given the importance of the agriculture sector, the Government of India in its Budget of 2017-
18, has planned several steps for the sustainable development of agriculture.

The total allocation of rural, agricultural and allied sectors for the financial year 2017-18 has been increased by 24 per cent.

Madam, Rs. 10 lakh crore has been allocated for agricultural credit. Cropped area coverage under Fasal Bima Yojana has been increased to 40 per
cent and 50 per cent in the financial year, 2017-18 and 2018-19 respectively.

Madam, Rs. 1,900 crore have been allocated to computerization and integration of 63,000 Public Agriculture Societies for loan distribution.

National Agricultural Market has to double from the existing 250 APMCs to Rs. 585 APMCs. Similarly, Rs. 2,000 crore have been allocated as
corpus for a new fund -- Dairy and Infrastructure Development Fund, which is to be established under NABARD and its allocation would increase to
Rs. 8,000 crore in three years.

One thousand mini labs are to be established in different KVKs across the country. Five lakh farm ponds are provided to improve water availability for
irrigation and to increase the productivity of crops in the coming years.

According to the Budget, a dedicated micro-irrigation fund will be set up by NABARD for farmers to achieve the goal of 'Per Drop More Crop'. The
initial corpus will be Rs. 5,000 crore in this regard. I would like to know as to what is the roadmap to achieve all this.

The agriculture sector in India is expected to generate better momentum in the next few years due to increased investments in agricultural
infrastructure such as irrigation facilities, warehousing and cold storage. Factors such as reduced transaction costs and time, improved port gate
management and better fiscal incentives would contribute to the sector's growth. Furthermore, the growing use of genetically modified crops will

likely improve the yield for Indian farmers. The 12th Five Year Plan estimates the foodgrains storage capacity to expand to 35 million tonnes.

Today, India ranks second worldwide in farm output. The economic contribution of agriculture to India's GDP is steadily declining with the
country's broad-based economic growth. Still, agriculture is demographically the broadest economic sector and plays a significant role in the overall
socio-economic fabric of India.

Slow agricultural growth is a concern for policymakers as some two-thirds of India's people depend on rural employment for living. Current
agricultural practices are neither economically nor environmentally sustainable and India's yields for many agricultural commodities are low. Poorly
maintained irrigation systems and almost universal lack of good extension services are among the factors responsible. Farmers' access to markets is
hampered by poor roads, rudimentary market infrastructure, and excessive regulation.

It will be essential for India to build a productive, competitive, and diversified agricultural sector and facilitate rural, non-farm
entrepreneurship and employment. Encouraging policies that promote competition in agricultural marketing will ensure that farmers receive better
prices.

Now, I am coming to productivity. Although India has attained self-sufficiency in food staples, the productivity of its farms is below that of
Brazil, the United States, France and even many other developing countries. Indian wheat farms, for example, produce about a third of the wheat per
hectare per year compared to farms in France. Rice productivity in India was less than half that of China. Other staples productivity in India is
similarly low. Indian total factor productivity growth remains below 2 per cent per annum; in contrast, China's total factor productivity growth is
about 6 per cent per annum, even though China also has small holding farmers. Several studies suggest India could eradicate its hunger and
malnutrition and be a major source of food for the world by achieving productivity comparable with other countries.

Now, I am coming to farmer suicides. In 2012, the National Crime Records Bureau of India reported 13,754 farmer suicides. Farmer suicides
account for 11.2 per cent of all suicides in India. Activists and scholars have offered a number of conflicting reasons for farmer suicides, such as
monsoon failure, high debt burdens, genetically modified crops, Government policies, public mental health, personal issues and family problems. But
we are going through an unprecedented agrarian crisis of Indian agriculture.



Indian Agriculture is undergoing a structural change leading to a crisis situation. The rate of growth of agricultural output is gradually declining
in the recent years. The contribution of Agriculture to GDP comes down to less than half with in 30 years. The performance of agriculture by crop
categories also clearly indicates the slowing down process of agriculture in India.

The deceleration in agriculture started from early nineties and it became sharp from the late nineties. The trends in the area, input use,
capital stock and technology also reflect the agricultural downfall and the farmer's response accordingly. All these trends indicate that the
agricultural sector in India is facing a crisis today. It is alarming that the average monthly income per farmer household is quite less considering
minimum living standard. The suicides in farming and agriculture sector in India is a matter of concern. About 40 per cent of the farming community
is on the verge of leaving agriculture as their profession due to huge loss in farming practice. The young generation is not interested in farming any
more.

It is told that the root cause of the crisis was that agriculture is no more a profitable economic activity when compared to other enterprises. It
means that the income derived from these activities is not sufficient enough to meet the expenditure of the cultivators. Therefore, unless agriculture
is made a profitable enterprise, the present crisis cannot be solved. The related factors responsible for the crisis include: dependence on rainfall and
climate, liberal import of agricultural products, reduction in agricultural subsidies, lack of easy credit to agriculture and dependence on money
lenders, decline in Government investment in the agricultural sector and conversion of agricultural land for alternative uses.

The Government all the time takes the name of Ambedkar, but not the people of Ambedkar. Please allocate proportionate funds in agriculture
following SC/ST sub-plans, not through SC/ST welfare schemes. The Government all the time lays emphasis on looking toward eastern India. But,
what has the Government given to eastern India especially to West Bengal, the gate way of eastern India?

We have a legitimate demand for setting up of a Central agriculture university in West Bengal. It is a right place. In some of agricultural and
horticultural produce, West Bengal is playing a leading role in the country. In spite of that, West Bengal is deprived of getting a Central agriculture
university. Central horticulture university is also a demand of our Government. In horticulture, the West Bengal Government is much ahead of other
States. As compared to other major states, West Bengal has very few ICAR institutes, We need more institutes and sub-centres to be set up in the
State of West Bengal like CRIDA, IIHR, IIVR, RRI, etc. I hope that the Minister will consider these aspects in his next budget and consider it
positively to give something to the State of West Bengal.
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Rest of the States of this country should follow the steps that have been taken by the Government of West Bengal. Thank you for allowing me
to speak in this debate.

SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): Hon. Speaker Madam, thank you very much for providing me with some time to participate in
the discussion on Demands for Grants. Before going into the discussion, I want to focus my attention and ventilate my ideas to this august House
where India exactly stands.

Madam, 17 per cent of the population of the world is there in India. 15 per cent livestock and 4 per cent world's water resources are there in India.
This is our position in the international map.

In regard to production, I am giving the details of our participation in comparison with the world. I am not telling you. This is Swaminathan
Commission's Report. That is telling. In India, production of paddy per hectare is 2,929 kgs whereas in China, it is 6,021 kgs. In Japan, it is 6,414
kgs. In the USA, it is 6,622 kgs and in Indonesia, it is 4,261 kgs. In the case of wheat, our production is 2,583 kgs. In China, it is 3,969 kgs. In the
USA, it is 2,872 kgs. In the case of groundnuts, ours is 913 kgs per hectare. In China, it is 2,099 kgs. In the USA, it is 3,038 kgs. So, since
Independence, this is our achievement.

When we are going to think that we will be transforming into a developed country, since Independence, that is the effort, where do we now
stand in international sphere? I am just quoting the Unstarred Question No. 3595 dated 5t" August, 2014.

Madam, 14,43,30,619 landless farmers are there living in our country. What will be the future of landless farmers and what is the roadmap for
them who have become the instrument for future India. As per the Swaminathan Commission's Report, unless we know where we stand, how can
we proceed? Our position as on October, 2006, the landless of this country is 11.24 per cent of the households who are not having an inch of land in
their name. The households with sub-margin holdings up to 0.99 acres are 40.11 per cent. Their landholding is 3.80 per cent. The households with
marginal holdings up to 2.49 acres are 20.52 per cent. Their landholding is 13.13 per cent. The households with small holdings up to 4.99 acres are
13.42 per cent, their landholding is 18.59 per cent. The households with medium holdings from five acres to 14.99 acres are 12.09 per cent but their
landholding is 37.81 per cent. The households with landholding 15 acres and above are only 2.62 per cent and their landholding is 26.67 per cent. If
this is so, what is the mechanism? What is the infrastructure that we are going to make to fulfil and to stand at the international level and to be a
developed country?



During the election timed€"T am not criticisinga€”one of the election manifestos of the NDA was this. If NDA will come to power, they are going to
implement the Swaminathan Commission Report 100 per cent. Has it been done so far? This is one question. Against that, some NGOs have gone to
the Supreme Court. There was a hearing. What was the Report? Hon. Minister, please give the answer as to what the Supreme Court said about the
NGOs petition who have gone to the Supreme Court.

Third one is regarding Unstarred Question No.1801, dated 22nd July, 2014. The question is on the fertile land in the country turning to barren land.
Against that, none other than the hon. Minister gave the answer that 17.29 million hectare cultivable has been reduced to 17.2 million hectare. How
to address the ensuing problem.

The fourth one is regarding another Starred Question, Question No.746, dated 15th July, 2014, "Hon. Agriculture Minister, has the financial
condition of a large number of farmers deteriorated in the country over the years? And, if so, the details thereof and the reasons therefor?" The hon.
Minister told in this House that according to the Agriculture Census 2010-11 and the Indian Rural Development Report, 2012-13, small and marginal
farmers, who own about 85 per cent of the total operational holding, have often too small holdings to generate sufficient income to support a family.
They suffer serious disadvantages in marketing and distribution due to small outputs, fragmented holding and distance from market. This was the
answer of the hon. Minister.

Part (b) and (c) of the same Question is: whether the Government has conducted any survey for assessing the income and economic condition
of the farmers in the country? And, if so, the details thereof? The National Sample Survey Organisation (NSSO) conducted a situation assessment
survey of farmers during 2003 in the rural areas to collect information, /nter alia on receipt and expenses relating to cultivation, farming, animal, non-
farm business and wages. The Survey provides a comprehensive socio-economic study of the Indian farmers converting to educational level of living,
farmers practising possession of productive assets, awareness and resource availability, indebtedness, etc. That means, this Report was placed.
That was the report of 2003.

It means that there is no recent Report with the Government. The total average monthly income per farmer household at the all-India level
during the year 2002-03--but there is no report of 2015-16 or 2014-15. As per the Report placed by the hon. Minister, is Rs.2,115, which is the
income per month of the farmers in 2002-2003. So, in that also, he has replied State-wise. This is the total average income. There are some States
which are below Rs.1,000 also. So, my point is that if this is the Report placed by the hon. Minister, when there is huge gap, whether the hon.
Minister has found out some roadmap (i) to improve the economic position of the farmers and (ii) will those farmers who are behind be brought
forward? Is there any mechanism? I am requesting the hon. Minister to please answer this point.

The Government of India is taking several steps such as distribution of soil health cards, supply of quality seeds, enhancement of irrigation facilities,
credit facility, crop insurance schemes, mechanisation, increasing Minimum Support Price, marketing, etc. to improve the condition of farmers as well
as agriculture production in the country. I will just mention about a few of these steps whether they have been fruitful or not.

Let us first take irrigation. As per the report of the Government, 51 per cent of the agricultural land is irrigated in India. Other agricultural land
depends on natural rainfall. The Government has made a provision of Rs.20,000 crore for irrigation projects and Rs.5000 crore have been earmarked
for drip irrigation in this Budget.

Madam, there are many major irrigation projects in different States in our country. I would like to refer to one such major projects, which is called
Rengali Irrigation Project in my State of Odisha. The work on this project was started in 1978. This project has not yet been completed. The initial
cost of this project was estimated to be Rs.960 crore. It has now escalated and an amount of Rs.3000 crore is still required to get the project
completed. So, there are many such projects in the country where work has not yet been completed. When we talk of welfare of the farmers, when
we talk of improving their lives, we should know that irrigation facility is a must for bringing changes in their lives. So, I want to know from the hon.
Minister as to what measures the Government is going to take to complete the long pending irrigation project in my State of Odisha as well as in the
country.

Then, let us talk about crop insurance. There are different types of insurance facilities available to us like health insurance, life insurance, etc. where
the insurance facilities are provided at the doorstep of the insured person. But in case of crop insurance, the poor farmer has to visit the offices of
insurance companies in district headquarters. The Government should provide a mechanism so that the agents of insurance companies should
approach the poor farmer, who is illiterate and live in the remote villages. I want to know whether the Government would provide such mechanism
for our poor farmers. There is no doubt about the existing system. It is very good but it is very difficult for a poor farmer to visit the insurance
company which has its office in district headquarters. So, I would request the hon. Minister to take this aspect into consideration.

HON. SPEAKER: Please conclude. You have already raised many important points.
...(Interruptions)
SHRI NAGENDRA KUMAR PRADHAN : Madam, I am just going to finish my speech. Please allow a little more time.

The issue of Minimum Support Price (MSP) is very important because the Chief Ministers of different States have given different MSPs rate as
suggestion to Government of India. The Chief Minister of our State, Shri Naveen Patnaik has recommended Rs.2500 for per quintal of paddy; the
Government of Andhra is recommending for Rs.2600 per quintal; the State of Telangana is also providing Rs.2400 plus and similar is being suggested
by the Government of West Bengal. So, when the Chief Ministers of all rice producing States are recommending a higher price than what the
Government of India has recommended, which is Rs.1460, whether Government of India will give higher MSP to the farmers of the country in regards
to paddy.

HON. SPEAKER: Hon. Member, you have already exceeded the allotted time. No other Member of your party will get time to speak. Please conclude.

SHRI NAGENDRA KUMAR PRADHAN : Madam, this was the agriculture part. I want to say a few words about the fishery part.



Madam, fishery has not got the status of agriculture in our country. I have raised this issue in 'Zero Hour' also. I would request the Government to
consider if fishery is also given an equal status like that of agriculture.

Now, let me come to the dairy sector. India has now become the world's biggest milk producing country. In dairy production the participation of
women and self-help groups is almost 78 per cent.

The remaining part is contributed by small and marginal farmers only. I would like to know from the hon. Minister whether there will be any
mechanism to promote other persons, like marginal farmers and other sections, so that the production can be enhanced and economic condition will
be improved.

Finally, I come to the issue of distressed sale. When the farmer is producing a number of items, why should he has to go for distressed sale? I would
request the hon. Minister to consider this aspect also and encourage the farmers for their development.

Thank you.
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#*SHRI NIMMALA KRISTAPPA (HINDUPUR): Hon. Deputy Speaker Sir, I come from drought affected district and I thank you for giving me this
opportunity to speak on Demands for Grants on agriculture. Now a days agriculture is like gambling which is resulting in losses for farmers. It is the
responsibility of the Government to provide relief to the farming community from these losses. They are not sure whether they would get back their
input costs. Farmers who totally depend on rainfall are in dilemma whether to sow or not. We should address these concerns of our farmers. The
Government envisages doubling the agricultural income in next five years. I welcome this step, but they should explain how they are going to double
agricultural income in next five years. We witnessed all around development and mechanization is one such development in agriculture. Earlier we
used to depend on cattle for agricultural needs now gradually we are depending on machines. We should thank our scientists and engineers for this
contribution,

Even after mechanization we should know that many farmers are not interested in agriculture. Sir, if we assess different sectors, we can see that
people are interested in every other sector except agriculture. Our youth is interested to work for meager income in urban areas and are not showing
any interest to work in the field of agriculture.

Our youth is interested to work for meager income in urban areas and are not showing any interest to work in the field of agriculture. The
Government should look into the matter as to why agriculture is losing its appeal and why our youth is getting more attracted to other professions.
They are migrating to urban areas. Due to various reasons we are not getting good productivity in agriculture. Inconsistent weather is one of the
major reasons for less productivity in agriculture. Farmers are clueless and are facing huge losses in agriculture. Similarly, there are many diseases
that affect crop production. These diseases are increasing at faster race then the pace of our scientists. By the time scientists find a cure to a
disease, another new disease will emerge. We should protect our farmers from these adversities. There are natural calamities in the form of floods
and heavy rainfall, which affects agriculture adversely.

Drought is another major problem in our country and Government should come out with a plan to inter-link rivers. We should explore methods of
cultivation in drought hit areas. Losses incurred by farmer from one crop failure can be covered only when he gets 3 or 4 bumper crops. Situation
further worsens if there is another crop failure and as a result fertile lands are turning barren. In such a scenario, farmers are either committing
suicide or migrating to urban areas. The Government should ponder over reasons for such situations and take steps to protect our farmers.



The Government is coming up with many sops for farmers. We have crop insurance schemes, interest subsidy, and subsidy on agricultural tools etc.,
but we are yet to see real benefits for farmers. After independence, we have various insurance schemes for farmers. Comprehensive crop insurance
scheme was first to come, then we had experimental crop insurance, followed by farm income insurance scheme and national agriculture insurance
scheme. Weather based insurance scheme was also another such insurance scheme. We have Pradhan Mantri Fasal Bima Yojana now. All these
insurance policies only added to the confusion and losses to farmers. I request the Government through you sir to bring schemes that would actually
benefit farmers. Government should bring policies which would fully compensate farmers for their losses. Insurance policies should be different for
different regions like insurance for crop failure in regions with adequate irrigation facilities should be different from insurance in regions which are
drought-prone.

Sir, if we look at vegetable growers, we should remember what onion crisis did to the Government in 1997. Similar situation was repeated in 2010.
In such a scenario, we should ensure that consumers get vegetables at reasonable prices, at the same time we should protect interests of our
farmers. In 1997, onions were imported to tackle the crisis; onions were transported from one state to the other. But presently onion growers in
Andhra Pradesh and Maharasthra are going through severe crisis. They are abandoning their crop as they are unable to get even transportation
charges. Government should take steps to protect vegetable growers. If Government does not take steps to contain losses, there is this alarming
possibility of fertile lands turning into barren lands.

Sir, we have various commissions on agriculture like DrSwamimathan. We spent lakhs of rupees on these commissions. They are submitting reports
but we are not implementing those recommendations. I request the Government to implement those recommendations. In this regard our Chief
Minister N.Chandra Babu Naidu, has done a commendable job of waiving off farm loans to the extent of Rs 24000 crores and by doing so he created
history. Iam aware that loan waiver was also part of your manifesto in UP elections. In similar manner, loan waiver should be implemented
throughout the country to protect our farming community.

It was mentioned on many occasions about inter-linking of rivers, which is also a dream of Shri Atal Bihari Vajpayee. In our country, we provide
irrigation facilities for 35% of land whereas 65% of our irrigation is rain fed. In such a situation we should have a plan that can be implemented
uniformly throughout the country. We should seriously think about inter-linking of rivers. In our state our Chief Minister N.Chandra Babu Naidu, linked
Krishna and Godavari rivers through Pattiseema to provide irrigation facilities to Rayalaseema. Rayalaseema was deprived of good irrigation facilities
for so many decades and by inter linking rivers Shri Chandra Babu Naidu saved Rayalaseema. He is first such person to make inter linking of rivers a
reality. Similar method may be implemented throughout the country to save our farmers and agriculture,

Sir, we should also save allied sectors of agriculture. We should protect our live stock. During British era, it was realized that sheep rearing as the
best alternative source of income in drought hit areas. Due to scarcity of grass and fodder, our farmers are forced to sell their Sheep at low prices.
Government should chalk out plans to provide fodder, so that Sheep farmers can be save from adversities faced in Sheep rearing.

In Maharashtra, a separate budget for agriculture was introduced. I demand separate budget for agriculture at centre also, so that needs and
demands of agriculture sector could be addressed more efficiently. These steps will go long way in protecting our farming community. I appreciate
24% hike in budget for agriculture and demand further hike to give boost to our agriculture sector. With these words, I thank you for giving me this
opportunity.
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HON. DEPUTY SPEAKER: The House stands adjourned to meet on Thursday, 16" March, 2017 at 11.00 a.m.
20.00 hours
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, March 16, 2017/Phalguna 25, 1938 (Saka).
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